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These are on-going schemes and will
continue throughout the Sixth Five
Year Plan. “Under the Integrated Rur-
~al Development Programme, assist-
ance is provided to a target group of
rural poor for raising their incomes
above the poverty line. Any viable
and bankable economic activity which
is likély to raise the incomes of the
targetted families could be  assisled
through this programme. The hasic
objective of the National Rural Emp-

lyoment programme is to generate
additional Employment oppor-
tunities in the rural areas and
create durable community as-

sets which would strengthen the in-
frastructure in the rural areas for
socio-ecanomic development. Funds
are allocated to the States on  the
basis of objective criteria and the pro-
grammeg are being jmplemented ac-
cording to the broad guidelineg issued
by the Government of India from
time to time. States are not required
to send specific proposals/schemes to
the Central Government.

Setting up of Marine Natural Parks.

3327, SHRI DAULATSINHJI JAD-
EJA:

SHRI DIGVIJAY SINGH:
Will the Minister of AGRICUL-
TURE pe pleased to gtate:
(a) the marine natural parks envis-
aged to be set up;

(b) whether the State Governments
have providey the pre-requisites for
their location; and

(¢) what infrastructure needs to be
made in the way of forest lodges, pat-
rol boats and glass-bottomed boats and
has such budget provision been made?

THE MINISTER OF STATE IN THE
MINISTRIES OF AGRICULTURE AND
RURAL DEVELOPMENT (SHRI R. V.
SWAMINATHAN). (a) to (c), There
is no proposal for setting up marine
natural parks, However, two Marine
Nationg) Parkg have beep set up re-
cently—one by the Government of
Tamil Nadu in the Gulf of Mannar
and the pther by the Government of
Gujarat in the Gulf of Kutch. The
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State Governments gre competent to
establish as well as manage national
parks constituted under the Wildlife
(Protection) Act, 1972.

Evolution. of Training Programme for
Panchayati Raj Bodies

3328. DR. SARADISH ROY:
SHRI ZAINAL ABEDIN:
Will the Minister of RURAL DEVE-
LOPMENT be pleased to state:

(a) whether Government are con-
sidering to evolve any training sche-
dule for the training of manpower
needed to perform functions assigned
to Panchayati Raj in consultation with
the State Governments;

(b) if so, the details thereof; znd
(e) if not, the reasons for the same?
THE MINISTER OF STATE IN THE
MINISTRIES OF AGRICULTURE AND

RURAL DEVELOPMENT (SHRI BAL-
ESHWAR RAM): (a) No, Sir.

(b) Does not arise.

(¢) The State Governuments pro-
vide training to Panchayati Raj func-
tionaries according to their require-
ments.
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Supply of Foodgrain and Sugar (o
Rajasthan

3330. SHRI NAWAL KISHORE
SHARMA:

SHRI MOOL CHAND DAGA:

Will the Minister of AGRICULTUREL
be pleased to state:

(a) what is the requirement of Raj-
asthan of wheat, rice and sugar separ-
ately per month for distribution thro-
ugh ithe Public Distribution System;

(b) whether it is a fact that the
aliotment of quota of wheat, rice and
sugar to Rajasthan has been less than
their demand;

(¢) if so, the guantity #f wheat, rice
and sugar, each item, allotted and
actually. given to Rajasthan during
the last three years upto 28 Febru-
ary, 1982 for distribution through the
Public  Distribution System; each
month; and

(d) whether =~ Central Government
are considering to increase this quota
for Rajasthan?

THE DEPUTY MINISTER IN THE
MINISTRIES OF AGRICULTURE AND
RURAL DEVELOPMENT (KUMARI
KAMLA KUMARI): (a) The required
information is indicated in {he enclo-
sed statement No. I.

[Placed in Library See No. LT-
3536/82.]

(b) Earlier, during the years 1579
and 1939 (upto July, 1980) the demand
..
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of the State Government in respect of
foodgrains was met in full. It was
noticed that there was a dig gap bet-
ween the allocation made and the re-
quirement of the State Government
actually backed by payment. This
created distortions in the matter of
allotment. To remove the distortions
and to conserve stocks of foodgrains in
the central pool it was decided to
rationalize the allotment of food
grains so as tp bring it in line with
the actua] trendg in offtake. Ag re-
gards sugar, during the year 1979
there was decontrol of sugar upto 16-
12-1979. Partial control on sugar came
into operation wijth effect from
17-12-1979. During 1980, 1981
ang 1982 upip end of Febru-
ary, 1982) allotment of sugar
quota was made on the basis of 425
grams per capila availability for the
projecled population as on 1.4.1978.

(¢) The required informatipn ig in-
dicated in the enclosed statements No.
II and III.

[Placed in Library See No, LT-
3536/82.]

(d) So far as foodgrains are con-
cerned, allocations from the central
pool are made tc various States on a
month to month basis taking into ac-
count the overali availability position
of foodgrains, relative needs of various
States, market availability and other
related factors.

In regard to sugar, due to limited
availability of levy sugar, it aas not
been possible to increase the quotas of
States including Rajasthan.

Facilities to Block Developments under
IRDP during 1980-81

3331. SHRT G. Y. KRISHNAN: will
the Minister of RURAL DEVELOP-
MENT be pleased to state:

(a) what are the details regarding
the progress so far made in respect of
extending the facilities to the Block
developments under the Integrated
Rural Development Programme during
1980-81; and





